
 

IN THE HIGH COURT OF 

ORISSA,CUTTACK   

Institution of Applications for issue of Certified 

Copies.   

Report on :30-05-2023 
 

Date : 30.05.2023  

SL

. 

No

. 

C.A.No

. 

Date of 

Applicat

ion 

Case 

No. 

Name of 

the 

Applican

t 

C.C 

Type 

Jud

ge 

/ 

Cou

rt 

Nam

e 

C.C 

Applied For 

Dealin

g  

Sectio

n 

Sea

t 

1 
60903/2

023 

30.05.202

3 

ABLAPL-

3678/20

23 

R.K.BARIK C.O. 
 

Order Dtd. 

2023-05-05 

BAIL-

1(CRIMI

NAL 

MISC-1) 

(Se

at 

No-

1) 

2 
60904/2

023 

30.05.202

3 

ABLAPL-

12496/2

022 

R.K.BARIK C.O. 
 

Order Dtd. 

2023-05-12 

BAIL-

1(CRIMI

NAL 

MISC-1) 

(Se

at 

No-

5) 

3 
60905/2

023 

30.05.202

3 

WPC(OAC

)-

309/201

5 

K.N. 

SAHOO 
C.O. 

 

Order Dtd. 

2023-05-15 

OA 

Branch 

(Se

at 

No-

1) 

4 
60929/2

023 

30.05.202

3 

ABLAPL-

4705/20

23 

DEEPAK 

KUMAR DAS 
C.O. 

 

Order Dtd. 

2023-05-23 

BAIL-

1(CRIMI

NAL 

MISC-1) 

(Se

at 

No-

1) 

5 
60931/2

023 

30.05.202

3 

CRLA-

153/202

1 

K.C. 

PANDA 
C.O. 

COU

RT 

NO. 

5 

Order Dtd. 

2023-05-30 

CRIMINA

L 

APPEAL 

(Se

at 

No-

5) 

6 
60932/2

023 

30.05.202

3 

CRLA-

153/202

1 

K.C.PANDA C.O. 

COU

RT 

NO. 

5 

Order Dtd. 

2023-05-30 

CRIMINA

L 

APPEAL 

(Se

at 

No-

5) 

7 
60901/2

023 

30.05.202

3 

WP(C)-

17186/2

009 

RATNAMANJ

ARI SAHOO 

GENER

AL  

Judgement Dtd. 

2016-04-05  

(Se

at 

No-

5) 

8 
60902/2

023 

30.05.202

3 

WP(C)-

12808/2

023 

CHHABI 

RANA 

GENER

AL  

Order Dtd. 

2023-04-26 

WRIT 

BRANCH-

5 

(Se

at 

No-

22) 

9 60906/2 30.05.202 WP(C)- B K GENER
 

Order Dtd. 
 

(Se



023 3 24751/2

014 

BEHERA AL 2014-12-22 at 

No-

22) 

10 
60907/2

023 

30.05.202

3 

ABLAPL-

4748/20

23 

P K PANI 
GENER

AL  

Order Dtd. 

2023-05-25 

BAIL-

1(CRIMI

NAL 

MISC-1) 

(Se

at 

No-

1) 

11 
60908/2

023 

30.05.202

3 

ABLAPL-

4748/20

23 

P K PANI 
GENER

AL  

Order Dtd. 

2023-05-25 

BAIL-

1(CRIMI

NAL 

MISC-1) 

(Se

at 

No-

1) 

12 
60909/2

023 

30.05.202

3 

BLAPL-

16186/2

012 

J.P.KAR 
GENER

AL  

Order Dtd. 

2012-08-

16Petition,Anne

xure, 

 

(Se

at 

No-

1) 

13 
60910/2

023 

30.05.202

3 

OJC-

445/197

4 

K.CHATTER

JEE 

GENER

AL  

Order Dtd. 

1976-11-03  

(Se

at 

No-

1) 

14 
60911/2

023 

30.05.202

3 

ABLAPL-

13650/2

022 

J. 

PARDHAN 

GENER

AL  

Order Dtd. 

2022-10-21 

BAIL-

1(CRIMI

NAL 

MISC-1) 

(Se

at 

No-

1) 

15 
60912/2

023 

30.05.202

3 

WP(C)-

18254/2

022 

D.K.BISOI 
GENER

AL  

Order Dtd. 

2022-11-28 

WRIT 

BRANCH-

8 

(Se

at 

No-

39) 

16 
60913/2

023 

30.05.202

3 

WP(C)-

16595/2

022 

D.K.BISOI 
GENER

AL  

Order Dtd. 

2022-09-20 

WRIT 

BRANCH-

3 

(Se

at 

No-

13) 

17 
60914/2

023 

30.05.202

3 

WP(C)-

11011/2

023 

SUVENDU 

SEKHAR 

MOHAPATRA 

(IN 

PERSON) 

GENER

AL  

Order Dtd. 

2023-07-05 

WRIT 

BRANCH-

5 

(Se

at 

No-

32) 

18 
60915/2

023 

30.05.202

3 

WPC(OAC

)-

6/2015 

P.R.SWAIN 
GENER

AL  

Order Dtd. 

2023-05-16 

OA 

Branch 

(Se

at 

No-

1) 

19 
60916/2

023 

30.05.202

3 

ABLAPL-

11953/2

022 

B.S.SWAIN 
GENER

AL  

Order Dtd. 

2022-09-22 

BAIL-

2(CRMIN

AL 

MISC-2) 

(Se

at 

No-

9) 

20 
60917/2

023 

30.05.202

3 

CRLMP-

1063/20

16 

J. 

PARDHAN 

GENER

AL  

Order Dtd. 

2017-12-05  

(Se

at 

No-

9) 

21 
60918/2

023 

30.05.202

3 

WP(C)-

30034/2

022 

S.K.BEHER

A 

GENER

AL  

Order Dtd. 

2022-12-01 

WRIT 

BRANCH-

1 

(Se

at 

No-



30) 

22 
60919/2

023 

30.05.202

3 

WP(C)-

30498/2

022 

S.K.BEHER

A 

GENER

AL  

Order Dtd. 

2022-11-24 

WRIT 

BRANCH-

6 

(Se

at 

No-

25) 

23 
60920/2

023 

30.05.202

3 

WP(C)-

32174/2

022 

S.K.BEHER

A 

GENER

AL  

Order Dtd. 

2023-05-19 

WRIT 

BRANCH-

1 

(Se

at 

No-

3) 

24 
60921/2

023 

30.05.202

3 

WP(C)-

7491/20

16 

S.K.BEHER

A 

GENER

AL  

Order Dtd. 

2023-05-17 

WRIT 

BRANCH-

2 

(Se

at 

No-

34) 

25 
60922/2

023 

30.05.202

3 

WP(C)-

28716/2

022 

S.K.BEHER

A 

GENER

AL  

Order Dtd. 

2022-11-09 

WRIT 

BRANCH-

7 

(Se

at 

No-

48) 

26 
60923/2

023 

30.05.202

3 

WP(C)-

2300/20

23 

S.K.BEHER

A 

GENER

AL  

Order Dtd. 

2023-02-03 

WRIT 

BRANCH-

2 

(Se

at 

No-

34) 

27 
60924/2

023 

30.05.202

3 

WP(C)-

1793/20

23 

S.K.BEHER

A 

GENER

AL  

Order Dtd. 

2023-01-30 

WRIT 

BRANCH-

5 

(Se

at 

No-

47) 

28 
60925/2

023 

30.05.202

3 

WP(C)-

2305/20

23 

S.K.BEHER

A 

GENER

AL  

Order Dtd. 

2023-02-06 

WRIT 

BRANCH-

3 

(Se

at 

No-

28) 

29 
60926/2

023 

30.05.202

3 

WP(C)-

14/2023 

S.K.BEHER

A 

GENER

AL  

Order Dtd. 

2023-01-09 

WRIT 

BRANCH-

6 

(Se

at 

No-

35) 

30 
60927/2

023 

30.05.202

3 

WP(C)-

2099/20

23 

S.K.BEHER

A 

GENER

AL  

Order Dtd. 

2023-02-03 

WRIT 

BRANCH-

8 

(Se

at 

No-

43) 

31 
60928/2

023 

30.05.202

3 

WP(C)-

7271/20

23 

C. 

MOHANTY 

GENER

AL  

Order Dtd. 

2023-03-15 

WRIT 

BRANCH 

(DIVISI

ON 

BENCH-

3) 

(Se

at 

No-

122

) 

32 
60930/2

023 

30.05.202

3 

RFA-

92/2006 

NIRANJAN 

ROUT 

GENER

AL  

PetitionEntire 

Order,  

(Se

at 

No-

122

) 

N I C 

  

 


